STATEMENT SHOWING THE INSTITUTION, DISPOSAL AND PENDENCY OF CIVIL AND CRIMINAL CASES

IN THE MONTH OF JUNE, 2019 IN THE HIGH COURT OF TRIPURA AT AGARTALA

DISP O SAL

INSTITUTION TOTAL DISPOSAL
SLNO. | CATEGORY OF CASES |  or 1 DURIG ToE DIVISION BENCH SINGLE BENCH FULL BENCH [OKAGACAT] | DURING T N o
MONTH ™ imive | REGULAR | INLMINE | REGULAR | LM | ReGULAR | setmiep | MOV
CIVIL (MAIN) CASE:

1 RFA 85 5 0 0 0 0 0 0 0 0 90
2 MFA 3 0 0 0 0 0 0 0 0 0 3
3 MFA (FA) 1 0 0 0 0 0 0 0 0 0 1
4 |MFA(EC) 7 1 0 0 0 0 0 0 0 0 8
5 FAO 7 0 0 0 0 0 0 0 0 0 7
6 ARB.P 6 0 0 0 0 1 0 0 0 1 5
7 ARB.A 2 1 0 0 0 0 0 0 0 0 3
8 MAT APP 37 2 0 0 0 0 0 0 0 0 39
9 FA 28 0 0 0 0 0 0 0 0 0 28
10 MAC APP 100 4 0 0 0 6 0 0 0 6 98
11 ITA 0 0 0 0 0 0 0 0 0 0 0
12 CROSS OBJECTION 11 1 0 0 0 0 0 0 0 0 12
13 LA APP 102 34 0 0 0 0 0 0 0 0 136
14 CE.REF 0 0 0 0 0 0 0 0 0 0 0
15 CRP 72 2 0 0 0 4 0 0 0 4 70
16 REV.PET 10 3 0 1 0 3 0 0 0 4
17 Tr.P(C) 8 0 0 0 0 5 0 0 0 5
18 CONT.CAS (C) 28 12 0 0 0 3 0 0 0 3 37
19 CONT.APPL (C) 10 0 0 0 0 0 0 0 0 0 10
20 CA 0 0 0 0 0 0 0 0 0 0 0
21 CO.PET 1 0 0 0 0 0 0 0 0 0 1
22 WP (C) 1673 46 0 54 0 28 0 0 0 82 1637
23 WA 238 28 0 3 0 0 0 0 0 3 263
24 WP(C) (PIL) 22 2 0 0 0 0 0 0 0 0 24
25 WP (C) (CAT) 6 2 0 0 0 0 0 0 0 0 8
26 WP (C) (HC) 1 2 0 0 0 0 0 0 0 0 3
27 RSA/SA 129 4 0 0 0 2 0 0 0 2 131
28 SAO 0 0 0 0 0 0 0 0 0 C 0
29 CENTRAL EX.APP. 5 0 0 0 0 0 0 0 0 0 5
30 EX.PETN 0 0 0 0 0 0 0 0 0 0 0
31 EL.PETN 0 0 0 0 0 0 0 0 0 0 0

TOTAL 2592 149 0 58 0 52 0 0 0 110 2631




CIVIL (MISC) CASE:

32 [cM.ApPL 15 0 0 1 0 0 0 0 0 1 14
33 |cAvEAT 0 0 1 0 0 0 0 0 1 0
TOTAL 15 0 2 0 0 0 0 0 2 14
CRL. (MAIN)CASE:
34 [CRL.A(J) 189 8 0 5 0 1 0 0 0 6 191
35 |CRL.A 62 2 0 0 0 8 0 0 o 5 56
36 |CRL.REV.P 120 5 0 0 0 3 0 0 0 3 122
37 |CRL.PETN 16 1 0 0 0 5 0 0 0 5 12
38 |CRL.LP 8 1 0 0 0 0 0 0 0 0 9
39 |CRL(D)REF. 0 0 0 0 0 0 0 0 0 0 0
40 |TRP(CRL) 3 0 0 0 0 0 0 0 0 0 3
41 |wp(CRL) 2 1 0 0 0 0 0 0 0 0 3
42 ]CONT.CAS (CRL) 0 0 0 0 0 0 0 0 0 0 0
43 |aB 10 13 0 0 0 14 0 0 0 14 9
44 |BA 3 13 0 0 0 9 0 0 0 9 7
TOTAL 413 44 0 5 0 40 0 0 0 45 412
CRL (MISC) CASE:
45 |CRL.M.APPL 0 0 0 0 0 0 0 0 0 0 0
46 |CRL.MC 0 0 0 0 0 0 0 0 0 0 0
TOTAL 0 0 0 0 0 0 0 0 0 0 0
GRAND TOTAL 3020 194 0 65 0 92 0 4 0 157 3057




DISPOSAL INFORMATION SYSTEM (DIS)
STATEMENT SHOWING THE YEAR - WISE PENDENCY OF CASES AT THE END OF JUNE, 2019 IN THE HIGH COURT OF TRIPURA AT AGARTALA

SI. No. CATEGORY OF CASES 2005 | 2006 2007 2008 | 2009 2010 2011 2012 2013 2014 2015 2016 2017 2018 2019 PELOI)LI:JLCY
CIVIL (MAIN) CASES:
1 RFA 0 0 0 0 0 0 0 0 0 0 10 20 28 17 15 90
2 MFA 0 0 0 0 0 0 0 0 0 0 0 0 0 2 1 3
3 MFA (FA) 0 0 0 0 0 0 0 0 0 0 0 0 0 0 1 1
4 MFA (EC) 0 0 0 0 0 0 0 0 0 0 0 0 1 4 3 8
5 FAO 0 0 0 0 0 0 0 0 0 0 0 1 2 2 2 7
6 ARB.P 0 0 0 0 0 0 0 0 0 0 0 0 0 0 5 5
7 ARB.A 0 0 0 0 0 0 0 0 0 0 0 0 1 0 2 3
8 MAT APP 0 0 0 0 0 0 0 0 0 0 5 4 4 12 14 39
9 FA 0 0 0 0 0 0 0 0 0 0 7 3 7 6 5 28
10 MAC APP 0 0 0 0 0 0 0 0 0 0 0 2 10 42 44 98
11 ITA 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
12 CROSS OBJECTION 0 0 0 0 0 0 0 0 0 0 0 1 0 4 7 12
13 LA APP 0 0 0 0 0 0 0 0 0 0 0 1 41 37 57 136
14 CE REF. 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
15 CRP 0 0 0 0 0 0 0 0 0 0 1 2 7 19 41 70
16 REV.PET 0 0 0 0 0 0 0 0 0 0 0 0 0 3 6 9
17 TRP (C) 0 0 0 0 0 0 0 0 0 0 0 0 0 0 3 3
18 CONT.CAS (C) 0 0 0 0 0 0 0 0 0 0 0 3 4 2 28 37
19 CONT.APPL (C) 0 0 0 0 0 0 0 0 0 0 0 0 0 0 10 10
20 CA 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
21 CO.PET 0 0 0 0 0 0 0 0 0 0 1 0 0 0 0 1
22 WP (C) 0 0 0 0 0 1 0 0 4 4 64 109 347 585 523 1637
23 WA 0 0 0 0 0 0 0 1 0 1 4 54 22 58 123 263
24 WP (C) (PIL) 0 0 0 0 0 0 0 0 0 0 1 3 4 4 12 24
25 WP (C) (CAT) 0 0 0 0 0 0 0 0 0 0 2 0 3 0 8
26 WP (C) (HC) 0 0 0 0 0 0 0 0 0 0 0 0 0 0 3 3
27 RSA/SA 0 1 1 0 0 0 0 0 0 0 2 37 25 41 24 131
28 SAO 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
29 CENTRAL EX.APP. 0 0 0 0 0 0 0 0 0 0 0 0 0 2 3 5
30 EX.PETN 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
31 EL.PETN 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL 0 1 1 0 0 1 0 1 4 5 97 240 | 506 840 | 935 2631

*RSA No0.42/2007 has been restored in June, 2019.




TOTAL

Sl. No. CATEGORY OF CASES | 2005 | 2006 2007 2008 | 2009 2010 2011 2012 2013 2014 2015 2016 2017 2018 2019 PENDENCY
CIVIL (MISC)CASE
32 CM.APPL 0 0 0 0 0 0 0 4 1 0 0 0 14
33 CAVEAT 0 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL 0 0 )] 0 0 ] o 0 4 1 ] ] 0 14
CRL. (MAIN) CASE
34 CRL.A(J) 0 0 0 0 0 0 0 0 1 0 13 41 49 49 38 191
35 CRL.A 0 0 0 0 0 0 0 1 0 0 2 6 16 13 18 56
36 CRL.REV.P 0 0 0 0 0 0 0 0 0 0 14 22 29 24 33 122
37 CRL.PETN 0 0 0 0 0 0 0 0 0 0 0 1 2 3 6 12
38 CRL.LP 0 0 0 0 0 0 0 0 0 0 0 1 3 3 2 9
39 CRL (D) REF. 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
40 TRP (CRL) 0 0 0 0 ¢ 0 0 0 0 0 0 0 0 0 3 3
41 WP (CRL) 0 0 0 0 0 0 0 0 0 1 0 0 0 0 2 3
42 CONT.CAS (CRL) 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
43 AB 0 0 0 0 0 0 0 0 0 0 0 0 0 1 8 9
44 BA 0 0 0 0 0 0 0 0 0 0 0 0 0 1 6 7
TOTAL o 0 0 o o o 0 1 1 1 29 71 99 94 116 412
CRL (MISC) CASE
45 CRL.M.APPL 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
46 CRL.MC 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
TOTAL o [} 0 0 0 0 0 o 0 0 o o o 0 0
GRAND TOTAL o 1 1 (/] o 17 (/] 2 9 7 135 | 311 | 605 | 934 | 1051| 3057
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